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Central Admlnistrative Tribunal, prlnclpal Bench

o r 1 o 1 n allpslisatlqn_itqt"3Q 0*l_d_ AgZ
Neur Delhi, this the Z0th day of Novenrber. , ZA0Z

Hon' b1e lrlr. Justice V.S.Aggarual, ChalrmanHon'ble lrtr. V. K. Majotia, trlember (A)

B. N. SheI 1 y,
S/r-r late Shri Chheda Lal Sharnrauorking as Film Editor
Door'Darshan Kendr.a,
Sansad Marg,
New 0elhi*1
(By Advocate: $hri Chand Kiran, prox y for
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3. In

submitted a

this regard,

representation

the applicant

dated Z7 , B. Z00z

....APPllcant
Dr'. K. S. Chauhan )

has already

f ol I<iwed by

Director General,
Doordarshan, Door.dar.shan Bhavan,
Copernicus Marg,Mandi House,
New Delhi-.1

Z D i rector ,
Doordarshan Kendr.a,
Sansad Marg,
New Delhi*l . .. . Respondents

o R_p E R(_aBAU-

EL_J-!rs!ice--U,S.tAg.ga-ncer,_gllet_nmen

By vlr.tue of the present application, Shr.i
B.N.shelry/arrpricant seeks a direction to alrow him to join
as Edit $upervisor in the scale of Rs.6s00*t 0s00 from the
date his juniors have been given the said scale and for
reirrstatenrent as such on revocation of his susperrsion order
of 1 ,1 ,2002,

2' The applicarrt had been suspended sorrre tinre lrr the
year 1998. He contends that the suspension order had ber,+n

revoked or) 1 .1 .zooz. According t.o him, he is errtitled to
the benefit that has been granted to his juniors.
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of 1 3.9. 20A?, which is prending

^-J

repr'esen ta t ion

consi deration .

11t *r
( v. K. Iuta otra )
Member (A)

/& 11

4. At this stage when rights of the respondents ar.e

not affected, w€ deem it unnecessary to lssue any shorer

cause notice uhire disposing the present application.

5. The present application is disf:osed of rerlth a

direc;tion to r'espondent no. 1 to consider the repr.eserrtation

referred to above and pass a speaking order withln four
months from the receipt of the certified copy of the
present order and convey to the applicant. By way of
aburrdant caution, it is added that nothing said herein 1s

an expression of opinion on the rnerits of the matter.
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( V.S. Aggarwal )
Chairman
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